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NAME OF THE COMPANY: M/s. Mr, Navin Aggarwal V/s. M/s. SRG Polypet Pvt, Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Ld. Counsel for the respondent has drawn the attention of tius Bench to the
previous order which states that the matter shall be taken up at 2.00p.m. This Bench is
also apprised by the respondent’s counsel that the petitioner’s counsel is in personal

difficulty and is unable to present as per communication received from him.

2. In view of the same, a request for adjournment is being made by the petitioner.

Re-notify this case on 10.10.2016.
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